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Sbri Baburao Patel: Sir, on ■ point 
of order.  I want to know whether 
the Prime Minister has acquired an
other body and another  voice  for 
answering questions which she herself 
shou’d answer.

Mr. Speaker: The Deputy Ministers 
can also answer  questions.  Next 
question.

Released Emergency CommMooed 
Officers

+
*427. Sbn S, K. Tapuriah:

Shri Madhu Llmaye:
Dr. Bam Manohar I/Ohia:
Shri S. M. Banerjee:
Shn George Fernand**:
Shri D. N. Fatodia:

Will the Minister of Defame  Be 
pleased to state:

(a) whether Government’s attention 
has been drawn to the assurance by 
the Defence Minister that the released 
Emergency Commissioned Offlcern ivlH 
be considered for all  non-techntcal 
posts under the Government, Including 
posts in the Public Undertakings;

(b) whether apart from the X.A.S. 
advertisement,  other  department/ 
agencies/public  undertakings (ether 
than Indian Oil Corporation and OH 
and Natural Gas Commission) haw 
advertised any reservation  for the 
Emergency Commissioned Officers or 
selected them; and

(c) if so, the names of ̂uch dapsrt- 
mants /ayendss/nndwtaktngsT
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Tfce Minister ol M hm  (Shri 
Swaiaa Stalk): (a) Yea, Sir.

(b)  and (e). Yea, Sir. Apart fran 
IAS/IFS and IPS, reservations haw 
been made in a number of  Central 
Service*; gome State Government* as 
well as Public  sector  undertakings 
have alio made reservations. A state
ment, giving the detail* I* laid on ‘he 
Table of the House.

The question of advertisement and 
selection arises only when vacancies 
occur; so far, the Union Public Service 
Commission, Gujarat Public  Service 
Commission, Madras Public  Service 
Commission and the Air India have 
advertised certain vacancies reserved 
for  the  Emergency  Commissioned 
Officers.

Statement

Central Service*
Clus I (Non-Tech. 
nic*l)  .  25®/„
Central Services 
Class II (Non-Te- 
chnical) 30%
Andhra Pradesh  25% in DSP Category

I and Assistant Com
mandant  Special 
Police.

uihar . 20% in Civil Services
and 30% in Police 
Service and other 
nnn-technical  ser
vices.

Gujarat 2$%inClass I Services
and 30% in Class II 
Services (This per
centage is being app
lied, to a/3rd in tem
porary posts).

J.& K. .. 10% in addministra-
rive posts and 13% 
in Police Service. 

Madhya Pradesh  . 20% in Class II Ser-
vices.

Madras 2 Vacancies, one in the
Civil  Service  Exe
cutive Branch  and
the other Commer
cial Tax Service. 

Maharashtra .  50%
Orissa .  . 25%
Mysore tjj%  in Administra

tive Service and 25% 
in Police Service. 

West Bengal 23%  in Class I and
30% in Class II.

Snergenoy Commissioned Officers are 
going to be released by the list June, 
and an emergency cell for their rehn- 
. Mutation has been  set up  in the

Defence Ministry, and my information 
is that so far aa thia cell is concerned 
the Defence Ministry has not been able 
to flnd * job for a single man who is 
going to be released.  May I know 
whether this information is  correct 
and if  it is correct,  is  something 
going to be done for the rehabilita
tion of these people?

Shq 8waran Singh: Out of the first
batch, who are due for completion of 
their tenure a* Emergency Commis
sioned officers, the House will be glad 
to learn that 40 per cent of them 
have been able to be absorbed in 
permanent  commissions,  because 
when they went to the Service Com
mission, they were interviewed and 
then the Selection Board came to the 
conclusion that 40 per cent of them can 
be  given  permanent  commission. 
About others, as I have  indicated 
broadly in the statement, efforts are 
being made to find alternative jobs 
elsewhere. But I agree with the pur
port of the hon. member’s question; 
it is a fact that it is not easy to find 
alternative jobs for them and we must 
persevere.

Shri Bal Raj Madhok: There is a 
complaint by the released Emergency 
Commissioned officers that the rehabi
litation cell in the Defence Ministry 
is not being helpful to them.

Shrl Swaflan Singh:  I have not
received any such complaint.

Shrl M. R. Krishna: Sometime back 
the Defence Ministry and the Home 
Ministry wanted the active  military 
officers to opt for services in the bonier 
areas, especially in Assam.  May I 
know whether the Defence Ministry 
would like to utilise the services of 
the ECOs in the border  areas  in 
greater numbers’

Shri Swann Singh: Some of them 
have actually been taken in the boarder 
security force.  Some other  n«me* 
have also bean sent.

•

Shri Vasndevan Nalr: In Seotember. 
1M6 when selections were made for 
the All-India services. I understand 
that nearly 70 posts were reserved tor 
Emergency Commissioned Officer* in
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the All-India service*, but only 29 of 
them have been (elected till now. In 
spite of the fact that many others pass
ed the written examination, they have 
not been selected' arjd these posts are 
left vacant.  What is the reason for 
this?

Shri Swaraa Singh: For this parti
cular year about which the hon. mem
ber is asking, I do not have the figures.
If notice ig given, I will collect them. 
But even those candidates who qualify 
themselves for the reserved posts have 
to attain certain minimum standards.

jndo-AMcan Joint Ventures

*428. Shri D. C. Sharma: Will the 
Minister of External Affairs be pleased 
to state:

(a) whether possibilities of starting 
Indo-African joint ventures  with a 
view to improving  relations  with 
African countries have been explored'.

(b) whether the problem of Indian 
settlers has been discussed with the 
African Governments; and

(c) if so, the outcome thereof?

The Deputy Minister ia the Ministry
of Krtwmal Affairs (Shri Swendra 
Pal SlMfe):  (a) Yes. Sir.

(b)  and (c). Problems relating to 
persons of Indian origin have been 
taken up with the governments con
cerned in all appropriate cases. These 
approaches have yielded some success.

Shri D. C. Sharma: When the hon. 
Minister talks of Indo-African joint 
ventures, to what countries is he refer
ring—Kenya,  Tanganyika  Uganda, 
Nigeria, Kthopia and other countries?

Shri Surendra Pal Singh: Thor? are 
n number of countries. I can read 
out the list of names—Nigeria, Etho- 
pia, Uganda, Zambia, Kenya, Libya 
and Tanzania.

Shri D. C. Sharma: May 1 know in 
what particular field these Indo-Afri
can joint ventures have startefl and', 
when they will be completed?  Are 
they still in the blue-print stage or 
have they got going?

Hkrl Surendra Pal Singh: In all there, 
are about 23 joint ventures *n the

African continent. The fields In which 
we are collaborating are numerous— 
engineering goods,  textiles,  pencil 
factories, razor  blade  manufacture, 
woollen textiles, clock assembly, sugar 
manufacture, enamel manufacture and 
so on and so forth.  Many of these 
projects have already been completed 
and some of them are in operation. 
The report that we have received so 
far is that some of them have done 
extremely well.

Shri Swell: Is the Government aware 
that much of the strained  relations 
between the people of India or the 
people of Indian origin and the local 
population in many of the African 
countries is, because of their racial 
snobbishness that  Indians  generally 
display----

Shri D. C. Sharma: I object to this 
word. Indians do not have snobbish
ness.

Shri Swell: Sir, I have the right to 
use any language in this House  as 
long as it is parliamentary.  It is for 
the Minister and his Government to 
disprove what I say.  I am asking 
a question to the hon. Minister. Shri 
Sharma should not think himself that 
he is a member of the Treasury Ben
ches.

Shri D. C Sharma: I can never be a 
member of the Treasury Benches, but 
[ object lo the words "racial snobbish
ness”.

Shri Swell: He is too old in any 
case to be included in the Treasury 
Benches (interruption). What I want 
to know is whether it is a-<fact that 
the strained relationship of the people 
of India or Indian origin with  the 
people 0f many of the African count
ries is because of a certain  racial 
snobbishness that the people of India 
or Indian origin display In their deal
ings with the Africans. If the Govern
ment is aware of that I would like to
know___

Mr. Speaker:  You have put the
question.  Let the Minister  answer. 
You need hot go o>n explaining ymr 
question.




